i OPEN COURT

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH : ALLAHABAD
Civil Misc. Contempt Application No.117 of 2006.
In
QOriginal Application No.490 of 2003.

Bllahabad, this the 21% day of November, 2006

Hon’ble Dr. K.B.S. Rajan, Member-J
Hon’ble Mr. P.K. Chatterji, Member-A

Ram Niwas Misra S/o Late Mahanth

Prasad Misra, Head Horting Assistant,

Posted at Railway Mail Service Office

Gonda in “G” Dn., Gorakhpur. e JAPpplicant

Ve

(By Advocate :Shri M.D. Mishra)
Versus

ik, Sri Ram Bahadur Singh, (Director Postal
Services), Gorakhpur Region, Gorakhpur.

20 Sri R.L. Verma, Senior Superintendent C.M.S.
{G), Division, Gorakhpur. :

35 Sri Vijay Kumar, Receipt and Despatch Clerk,
R.M.S.’G’ Division, Gorakhpur.

..Respondents.
(By Advocate :Shri Saurabh Srivastava)
ORDER
By Hon’ble Dr. K.B. S. Rajan, J.M. :
None = for the  applicant. Shri Saurabh

Srivastava, counsel for the respondents has sent
illness slip.

In view of order dated 21.8.2006- in Wit
Petition No.44340 of 2006 whereby order dated
8.3.2006 of this Tribunal stands stayed, Yhe
contempt petition is closed with liberty to the
applicant to revive the same after disposal of

the Writ Petition, if so warranted.
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